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Department of Personnel and Training
have issued guidelines to all
Ministries/departments t, provide priority to
disabled IPKF personnel for employment
under Government, over other normal cases
of ex-Service. men, against vacancies
reserved for ex-Servicemen.

Information regarding the number of
personnel who have applied for
employment assistance and those who have
been offered jobs is being collected and will
be laid on the Table of the House.
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Discouraging the SO students to take

Admission in Senior Secondary School, Dev
Nagar by School Authorities

3181. SHRI N. E. BALARAM: Will the
PRIME MINISTER be pleased to
state:

(a) whether Government are aware
that Scheduled Castes Children seek
ing admission are discouraged and not
given admission in the Government
Boys and Girls 1st and 2nd shift
Senio, Secondary School; Dev Nagar;

(b) if so, whether. any
would be made; and

enquiry

(c) the steps being taken to ensure
that school authorities admit such
students' hereafter?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) It is not true to say that children
belonging to Scheduled Caste community are
discUoraged and are not given admission in
first and second shifts of Government Senior
Secondary School, Dev Nagar. There are 767
SC/ST girls. out of 883 in first shift and 519
SC/ST boys out of 630 in the second shift.
Thus, the representation of SC/ST students in
both shifts of this School is fairly large.

(b) and (c) Do not arise.

Stipend given to S€ Students in Gov-
ernment Schools in Delhi

3182. SHRI GURUDAS DAS
GUPTA: Will the PRIME MINISTER be
pleased to state:

(a) whether in Government schools in
Delhi stipend, uniform and books ar, given to
students of Scheduled Castes;

(b) if no, the details thereof;
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(c) whether in Government Boys and
Girls Ist and 2nd shift School, Dev Nagar,
teachers do not give such benefits to
Scheduled Castes students;

(d) whether there is no arrangement for
drinking water and maintenance of building
in this school; and

(e) if so, the steps being taken in the
matter?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b) According to the
information furnished by Delhi
Administration, various benefits to Scheduled
Castes and Scheduled Tribes students are
given as below.

(A) Stipend (i) It is given at the
rate of Rs. 90 per year to the SC/
ST students from the class V to X
subject to the parental income limit
of Rs. 15, 000 per annum.

(i1) Stipend at the rate of 65 per month is
given to SC/ST students of XI & XII
classes subject to the parental income of
Rs. 24, 000 per annum.

(B) Uniform—Two uniforms are given
per year worth Rs. 70/1 subject to the
monthly parental income of Rs. 500 per
month.

(C) Books—SC/ST students are given
full reimbursement of cost of books on
production of cash receipts.

(c) The details of uniforms and books
given to SC/ST students of Government Boys
and Girls 1st and 2nd shift School, Dev
Nagar, during 1988-89 and 1989-90 are as
follows: —

[4 SEP. 1990 ]
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(d) and (e) It is not true that there is no
arrangement  for  drinking water and
maintenance of the school building. Tap water
is available and the building is maintained by
the Public Works Department.

News report Captioned 'Ahlnwallia.
Wronged, say Officials’

3183. SHRI A. G. KULKARNI:

SHRI VISHWASRAO RAM-
RAO PATIL:

DR. BAPU KALDATE:

Will the PRIME MINISTER be pleased to
state:

(a) whether Government's attention has
been drawn to the news item which appeared
in the Times of India, New Delhi dated 2nd
July, 1990 under caption "Ahluwalia wronged
say officials" if so, what are the specific areas
and whether 1987 PM Office note and the
latest have difference of approach; and

(b) what is the number of multinational
which have more than 40 per cent equity
holdings in Indian Collaborations and whether
the conditions to export was scrupulously
observed?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND THE
MINISTER OF STATE IN THE MINISTRY
OF PROGRAMME IMPLEMENTATION
(SHRI BHAGEY GOBARDHAN): (a) The
New Delhi Edition of the Times of India
dated 2nd  July, 1990-carries no  report

1988-89 1989-90

(1) Amount sp”nconfree distribution of uniforms. (iii) Amount Rs

spam on free ditribution of Books and Stationery Rs

10,500 Rs . 14,000
143 1, 30, 167
644 Rs. 916 1,28,
510874




